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ELECTION COMMISSION OF INDIA

NOTIFICATION
Nirvachan Sadan, Ashoka Road, New Delhi-110001 Dated: 8" November, 2020/
17 Kartika, 1942 (SAKA)
No. 434/BR-LA/2015 (2) :- In exercise of the powers conferred by sub section (1) of

Section 22 of the Representation of the People act, 1951 (43 of 1951), the Election
Commission hereby makes the following amendments in its Notification No. 434/BR-
LA/2015 (2), dated 15 September, 2015, as amended from time to time, relating to
appointment of Assistant Returning Officer for Assembly Constituencies in the State of
Bihar namely:

In the existing entries against column 1 of the table appended to the said notification,

the following entries shall be added:-
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Table
No. and Name of Assistant Returning Officer
Assembly Constituency
1 2

208-Sasaram _ )
7. Executive Magistrate, Sasaram

8. Circle Officer, Tilathu

209-Kargahar 7. Executive Officer, Nagar Panchayat, Kochas

8. Block Cooperative Officer, Kochas

The appointment of above officers as Assistant returning Officers in their respective
constituency will cease to be effective on successful completion of counting of votes in the
constituency concerned.

By order,
PARMOD KUMAR SHARMA,
SECRETARY.

qedfteqs®, A=A qIOMAT,

g™, oA T wEIda v fiEal
AT TS (SETI)  849-571+50-2102T0T 01
Website: http://egazette.bih.nic.in




